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At the x6qWWxtZQf Shri L.Mohapaf 

adjouLd to 8.8.1997 for fili*g canU 
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t is submitted on behalf o 

Shri L.Mohapatra that caater will be 

filed in course of the day with copy 
to learned counsel for the 10titioner 
Rejoinder, if any, within two xeeks 

thereafter. POsted to 2.9.1997 for 
ft 11*! of rejoinder. 
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- It is submitted on be ha if of lea rre d 
c oun se .1. tor t be 	t it ione r that the a rgu$ic \-* 	\.. 
c oun se I. is suffering from bere ave re nt. 
lik view of this adiou 	to 	017 

for hearing. In the meantinE rejoinder, , I 
if any, tobe filed. 
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